IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

20.12.2024

Case No.

1 |R B MISHRA  [106007/2024[20.12.2024 |ABLAPL/14461/2024 |10 | c |
2 |s K MOHANTY |106021/2024|20.12.2024 |WP(C)/36285/2021 |7 | o
3 |R K MAHABHOI |106022/2024[20.12.2024 |WP(C)/20176/2009 |7 | oo
' document |
available
4 |K NAYAK 106023/2024 20.12.2024  |[CMP/1034/2017 7 in dms, |U
court fee
to be paid
5 |u P BAG 1106024/2024|20.12.2024  |RSA/121/2002 7 | oo
6 |U P BAG 1106025/2024 |20.12.2024  |RSA/122/2002 7 | oo
|7 |D K MOHANTY |106026/2024|20.12.2024 |WP(C)/30888/2024 |10 | c |
8 |P.L.MISHRA  |106027/2024|20.12.2024 |WP(C)/31416/2024 |10 | c |
|9 |s MOHANTY 106028/2024[20.12.2024 |[WP(C)/29407/2024 |10 | c |
10 |P.L.MISHRA  [106029/2024[20.12.2024 |WP(C)/31401/2024 |10 | c |
11 |H SUNDARA 1106036/2024 [20.12.2024 |CRLMC/1653/2023 |7 | o |
document
available
12 |T KHAN 106037/2024 20.12.2024  |ABLAPL/7049/2017 |7 in dms, [U
court fee
to be paid
113 [B.SaHOO 106038/2024 [20.12.2024 [WP(C)/31814/2024 [10 | c |
14 |J P KAR 106040/2024 20.12.2024 WP (C)/31659/2024 |7 ;Aggﬁi;:s
115 |B.SAHOO 106041/2024[20.12.2024 |[WP(C)/31858/2024 |10 | c |
16 M NAIK 1106043/202420.12.2024 WP (C)/29633/2024 |10 | lc |
117 |S SWAIN 1106052/202420.12.2024 WP (C)/30601/2024 |10 | lc |
|18 |A DAS 1106053/202420.12.2024 WP (C)/8976/2017 |7 | v
19 |B MISHRA 1106056/202420.12.2024 WP (C)/22976/2024 |10 | c |
20 |M.R.BARIK 1106057/2024[20.12.2024 WP (C)/16102/2015 (10 | c |
21 |K C PANDA 1106058/2024[20.12.2024 |WP(C)/18774/2021 |7 | o
‘22 oo L ALAKHL ‘106059/2024‘20.12.2024 WP (C)/31449/2024 ‘10 ‘ ‘c ‘
23 M K PANI 1106060/2024[20.12.2024  |ABLAPL/14427/2024 |7 | v
24 |D.BISWAL 1106062/202420.12.2024 WP (C)/31132/2024 |10 | c |
25 |P L MISHRA  |106064/2024|20.12.2024 |WP(C)/31419/2024 |10 | c |




26 |D K MOHANTY |106067/2024|20.12.2024 |WP(C)/30819/2024 |10 | lc |
27 |M.K.MOHANTY |106072/2024|20.12.2024 |ABLAPL/14446/2024 |10 | c |
28 |B B ROUT 1106073/2024(20.12.2024 WP (C)/9435/2004 |7 | v
29 |B BEHERA 1106076/202420.12.2024 WP (C)/31074/2023 |7 | |
30 |N R BEHERA  |106078/2024[20.12.2024 |MACA/719/2016 0 | c |
31 |P K JENA 1106080/2024[20.12.2024 |0JC/2435/1990 |7 | v
32 |P K JENA 1106083/2024[20.12.2024 |0JC/2460/1990 |7 | v |
133 |R K ROUT 1106084/202420.12.2024 WP (C)/16708/2024 (10 | lc |
34 |S K BEHERA  |106086/2024|20.12.2024 |FAO/345/2004 7 | v |
35 |R K DEHURY  |106089/2024|20.12.2024 |WP(C)/17558/2014 |7 | v |
|36 |A.PATTANAIK |106093/2024|20.12.2024 |ABLAPL/14394/2024 |10 | lc |
137 |N saroO 1106094/2024[20.12.2024  |RFA/171/2005 7 | oo
138 |S.R.OJHA 1106095/2024[20.12.2024 |ABLAPL/14460/2024 |10 | c |
7 7 document |
available
39 |G K BEHERA  |106096/202420.12.2024 |0JC/16616/2001 7 in dms, |U
court fee
to be paid
|40 |B M SARANGI |106098/2024|20.12.2024 |CONTC/6626/2024 |10 | c |
|41 |D.SAMAL 106099/2024[20.12.2024 |ABLAPL/14411/2024 |10 | c |
|42 | BEHERA 1106100/2024 [20.12.2024 |[WP(C)/11428/2020 |7 | o |
|43 |D.SAMAL 106103/2024[20.12.2024 |ABLAPL/14407/2024 |10 | c |
|44 |p BEHERA 1106104/2024 [20.12.2024 |[WP(C)/11429/2020 |7 | o |
|45 |P BEHERA 1106107/2024 [20.12.2024 |[WP(C)/11430/2020 |7 | o |
|46 |c R DAS 1106108/2024[20.12.2024 |MACA/1006/2016 10 | c |
|47 |D K MOHANTY [106112/2024[20.12.2024 |WP(C)/30893/2024 |10 | c |
|48 |B R SENAPATI [106114/2024(20.12.2024 [WP(C)/6623/2007 |7 | CHEN
49 |P K SWAIN 106116/2024 20.12.2024  [WP(C) /25718/2024 |7 gAggﬁi;gs U
50 |P K SWAIN 106117/2024 20.12.2024  [WP(C) /25315/2024 |7 gAggﬁi;gs
51 [P K SWAIN 1106119/2024[20.12.2024 [WP(C)/23699/2024 |7 | o |
52 |S K SARANGI |106121/2024|20.12.2024 |CRLMC/922/2024 |7 | SR
|53 |I.PANDA 106123/2024[20.12.2024 |ABLAPL/14447/2024 (10 | c |
|54 |D K MOHANTY |106124/2024|20.12.2024 |WP(C)/29361/2024 |10 | lc |
|55 |S K MOHANTY |106125/2024|20.12.2024 |WP(C)/36285/2021 |7 | v
|56 |D K MOHANTY |106127/2024|20.12.2024 |WP(C)/30890/2024 |10 | c |
57 |P K PAL 1106128/2024(20.12.2024 WP (C)/35008/2022 |7 | v
58 |S BHUYAN 106129/2024 20.12.2024  [WP(C) /24278/2024 |7 ééggéiggs
document
available
59 |S PATTANAIK 106130/202420.12.2024 0JC/14887/2001 7 in dms, U
court fee
to be paid
|60 |M K PANDA 1106131/2024(20.12.2024  |[WPC(OAC)/195/2018 |7 | o
61 |R K BARIK 1106132/2024(20.12.2024  |[WPC (OAC) /2878/2014 |7 | |




62 |a Das 1106133/2024(20.12.2024 WP (C)/14969/2024 |7 | o
63 |T SWAIN 106135/2024(20.12.2024 |MACA/282/2019 |7 | |
|64 |T SWAIN 1106136/2024(20.12.2024 WP (C)/6100/2023 |7 | |
|65 |A MOHANTY 1106137/2024(20.12.2024 |CRLREV/806/2005 |7 | |
|66 |P K SWAIN 1106138/2024[20.12.2024 |RSA/470/2016 |7 | |
21.00,3*21 ‘
67 |R K MANGARAJ |106139/2024|20.12.2024 |0JC/3829/1988 7 DOCUMENT  |U
IN DMS
|68 |D MALLICK 1106140/202420.12.2024 |CRLMP/951/2023 |7 | |
69 |L K NAYAK 1106141/2024[20.12.2024 |RSA/117/2016 |7 | |
170 |L K NAYAK 1106142/2024[20.12.2024 |TRP(C) /64/2019 |7 | |
171 |K N SAHOO 1106143/2024[20.12.2024 |SA/84/1989 10 | c |
document
available
72 |G C SWAIN 106146/2024 20.12.2024 |CRLA/268/2011 7 in dms, |U
court fee
to be paid
73 |L K NAYAK 1106147/2024(20.12.2024 |TRP(C) /152/2019 |7 | o
174 |D PRADHAN 1106148/202420.12.2024 |RFA/67/2006 0 | c |
|75 |D K PANDA 1106150/2024[20.12.2024 WP (C)/1316/2024 |7 | oo
|76 |D K PANDA 1106152/2024(20.12.2024 |WP(C)/1481/2024 |7 | oo
177 |D K PANDA 1106153/2024(20.12.2024 |WP(C)/1433/2024 |7 | oo
|78 |D K PANDA 1106154/202420.12.2024 WP (C)/1311/2024 |7 | oo
179 |D K PANDA 1106155/202420.12.2024 |WP(C)/1401/2024 |7 | oo
|80 |D K PANDA 1106156/2024|20.12.2024 WP (C)/1432/2024 |7 | oo
|81 |D K PANDA 1106157/202420.12.2024 WP (C)/1478/2024 |7 | oo
182 |D K PANDA 1106158/2024(20.12.2024 WP (C)/1518/2024 |7 | oo
|83 |D K PANDA 1106159/2024(20.12.2024 |WP(C)/1356/2024 |7 | oo
|84 |D K PANDA 1106160/2024 [20.12.2024 |[WP(C)/1450/2024 |7 | o |
|85 |MK MOHANTY  [106163/2024(20.12.2024 |BLAPL/8883/2024 |10 | c |
|86 |D K PANDA 1106164/2024[20.12.2024 [WP(C)/1724/2024 |7 | o |
|87 |D K PANDA 1106166/2024[20.12.2024 |[WP(C)/1430/2024 |7 | o |
|88 |P K MISHRA  |106168/2024[20.12.2024 |0JC/1868/1993 |7 | SR
189 |s Das 1106171/2024[20.12.2024 |[WP(C)/31303/2024 |7 | R
190 |B B ROUT 1106173/2024(20.12.2024 |0JC/957/1983 7 | v
document
available
91 |c MALLICK 106175/2024 20.12.2024  [WP(C) /10501/2010 |7 in dms, [U
court fee
to be paid
92 |A K BEHERA  |106176/2024|20.12.2024 |CRLMC/4016/2024 |7 | o
|93 |M K MOHANTY |106179/2024|20.12.2024 [BLAPL/10083/2024 |10 | c |
194 |R K SAHOO 1106181/202420.12.2024 |JCRLA/1/2018 0 | c |
g5 [ShoIR RANIAN 1106187/2024 [20.12.2024  [We(C)/28879/2024 |10 c
96 |oso AN 1106190/2024 (20.12.2024  BLAPL/11927/2024 |10 c




97 |B. K. SENDHA |106195/2024|20.12.2024 |CRLREV/661/2024 |10 | c |
98 |J P KAR 1106203/2024(20.12.2024 |ABLAPL/11933/2023 |7 | |
|99 |M. K. PRADHAN|106205/2024|20.12.2024 |CRLMP/1471/2024 |10 | c |
1100 R K BASIK 1106208/2024(20.12.2024 WP (C)/12837/2024 |7 | |
1101 |H K BAR 1106212/2024(20.12.2024 WP (C)/22255/2015 |7 | |
1102 [K SAHOO 1106215/2024(20.12.2024 |CRLMC/944/2013 |7 | |
1103 R K BASIK 106218/2024(20.12.2024 |RVWPET/458/2023 |7 | v |
document
available
104 R K BASIK 106220/2024 20.12.2024  [WP(C) /20379/2010 |7 in dms, U
court fee
to be paid
1105 M NAYAK 1106221/2024(20.12.2024 WP (C)/16302/2022 |7 | oo
/106 M D BISWAL  |106230/2024|20.12.2024 |WP(C)/16671/2015 |10 | c |
/107 |SARAT DASH  |106232/2024|20.12.2024 |ABLAPL/14396/2024 |10 | c |
1108 [P K PARIDA  |106239/2024|20.12.2024 |WP(C)/3334/2024 |10 | c |
BIBHUTI
109 |RANJAN 106253/2024|20.12.2024 |ABLAPL/8217/2024 |10 C
MOHANTY
1110 |KSHITISH 1106261/202420.12.2024 |TRP(C) /402/2024 |10 | c |
111 | e 106262/2024 [20.12.2024  |CMP/1130/2024 10 c
112 S Sy [106268/2024|20.12.2024  |cMP/1270/2024 10 c
113 SgﬁigiiA CH 1106274/2024 |20.12.2024 WP (C) /20071/2024 |10 c
114 [P K LENKA 1106275/202420.12.2024 WP (C)/31370/2024 |10 | c |
115 SgﬁigiiA CH 1106276/2024 |20.12.2024 WP (C) /20071/2024 |10 c
116 |D. K. MOHANTY [106279/2024 [20.12.2024 |WP(C)/21885/2024 |10 | c |
1117 [K SAHOO 106280/202420.12.2024 WP (C)/28350/2024 |10 | c |
‘118 ?gi;ﬁAﬁUMAR ‘106284/2024‘20.12.2024 WP (C) /29059/2024 ‘10 ’ ’c ’
119 |[SUMANTA DAS |106298/2024[20.12.2024 |WP(C)/31845/2024 |10 | c |
1120 [B. K. PADHI [106301/2024(20.12.2024 |FAO/420/2024 0 | c |
121 |S. K. RATH  |106303/2024|20.12.2024 |WP(C)/26110/2024 |10 | lc |
122 M D BISWAL  |106328/2024|20.12.2024 |WP(C)/27500/2024 |10 | lc |
‘123 R ‘106330/2024‘20.12.2024 WP (C) /30195/2024 ‘10 ‘ ‘c ‘
1124 |A.T.NAYAK 1106333/202420.12.2024 WP (C)/38537/2023 |10 | lc |
1125 |B. MISHRA 1106337/202420.12.2024 |[WP(C)/29398/2024 (10 | lc |
1126 |R.K.SAHOO 106343/2024(20.12.2024 |MACA/925/2016 0 | lc |
1127 M K PANDA 1106352/202420.12.2024 WP (C)/17075/2024 |10 | lc |
1128 |S MISHRA 1106356/202420.12.2024 WP (C)/41487/2023 |10 | lc |
1129 |A.K.PANDA 1106365/202420.12.2024 |[WP(C)/31934/2024 (10 | lc |
1130 |T.K.NAYAK 1106366/202420.12.2024 WP (C)/31934/2024 (10 | lc |
1131 |T.K.NAYAK 1106367/2024(20.12.2024 WP (C)/31683/2024 |10 | lc |




1132 |T.K.NAYAK 1106368/2024(20.12.2024 WP (C)/31932/2024 |10 | lc |
1133 |T.K.NAYAK 1106369/2024(20.12.2024 WP (C)/30438/2024 |10 | lc |
1134 |T.K.NAYAK 1106370/2024[20.12.2024 WP (C)/25315/2024 |10 | lc |
1135 |T.K.NAYAK 1106372/202420.12.2024 WP (C)/29651/2024 |10 | c |
1136 |T.K.NAYAK 106374/2024(20.12.2024 WP (C)/29651/2024 (10 | c |
1137 |T.K.NAYAK 106376/202420.12.2024 WP (C)/29649/2024 (|10 | c |
1138 |T.K.NAYAK 1106378/202420.12.2024 WP (C)/29649/2024 (10 | lc |
1139 |P.C.DAS 1106379/2024(20.12.2024 |MATA/150/2022 0 | lc |
1140 |[K.C.NAYAK 1106380/202420.12.2024 |MATA/20/2023 0 | c |
141 |B R SENAPATI |106381/2024|20.12.2024 |RSA/241/2009 0 | c |
1142 |S.K.PRADHAN |106382/2024(20.12.2024 |MATA/20/2023 0 | lc |
1143 |B R SENAPATI |106384/2024|20.12.2024 |RSA/411/2018 0 | c |
1144 |T.K.NAYAK 1106385/2024|20.12.2024 |ITA/32/2024 0 | c |
1145 B R SENAPATI |106386/2024|20.12.2024 |RSA/443/2018 0 | c |
1146 |D.SAMAL 1106387/2024[20.12.2024 WP (C)/30735/2024 |10 | c |
1147 |S.BISWAL 1106390/2024[20.12.2024 WP (C)/30528/2024 |10 | c |
1148 R CH ROUT 1106391/2024[20.12.2024  |RSA/178/2024 0 | c |
1149 |T.K.NAYAK 1106392/2024(20.12.2024 WP (C)/25718/2024 |10 | c |
1150 |T K NAYAK 1106393/2024[20.12.2024 |RSA/161/2005 0 | c |
1151 |D.SAMAL 106394/202420.12.2024 |[WP(C)/17407/2024 |10 | c |
152 RC MALLICK  [106395/2024[20.12.2024 |WP(C)/21309/2021 |10 | c |
1153 |D.SAMAL 106396/2024[20.12.2024 |[WP(C)/17412/2024 |10 | c |
1154 |D.SAMAL 106398/2024[20.12.2024 |[WP(C)/17419/2024 |10 | c |
1155 |[B K MOHARANA |106399/2024[20.12.2024 |WP(C)/39694/2021 |10 | c |
1156 |D.SAMAL 106400/2024[20.12.2024 |[WP(C)/17433/2024 |10 | c |
1157 |J.R.BEHERA  |106401/2024[20.12.2024 |WP(C)/30281/2024 |10 | c |
1158 |G PANDA 1106402/2024[20.12.2024 WP (C)/39694/2021 (10 | c |
1159 |s SWAIN 1106411/2024(20.12.2024 |MACA/1039/2023 0 | c |
1160 |S SWAIN 1106412/202420.12.2024 |MACA/1037/2023 0 | c |
1161 |D BISWAL 1106415/202420.12.2024 WP (C)/31615/2024 |10 | c |
162 |P K MOHANTY |106418/2024|20.12.2024 |CRLMC/2378/2024 |10 | c |
‘163 T RAN AN ‘106420/2024‘20.12.2024 CRIMC/631/2023 ‘10 ’ ’c ’
164 |[H JENA 1106421/2024(20.12.2024 WP (C)/16375/2014 |10 | c |
165 K K NATH 106422/202420.12.2024 |CRLA/251/2024 0 | c |
1166 R SAHU 1106423/2024[20.12.2024 |MATA/176/2023 0 | c |
1167 |J R NAYAK 106425/202420.12.2024 |ABLAPL/1539/2023 |10 | c |
168 B M MISHRA  |106426/2024|20.12.2024 |ABLAPL/15422/2023 |10 | c |
1169 |n DAS 1106427/202420.12.2024 WP (C)/39224/2021 |10 | c |
1170 [P K DAS 1106429/202420.12.2024 WP (C)/41570/2023 |10 | c |
171 |S. Das 1106431/202420.12.2024 WP (C)/31776/2024 |10 | c |
172 |A. MOHANTY  |106433/2024|20.12.2024 |TRP(C)/403/2024 |10 | lc |
1173 |B. BEHERA 1106434/2024(20.12.2024 |RSA/464/2024 0 | lc |
1174 B. K. DAS 1106437/202420.12.2024 WP (C)/29191/2024 (10 | lc |




1175 |S. BARIK 1106439/2024(20.12.2024 WP (C)/2030/2022 |10 | lc |
|176 |A MOHANTY 1106440/202420.12.2024 WP (C)/6004/2012 |10 | c |
1177 [P x PANI 1106442/2024(20.12.2024 |MACA/136/2008 0| lc |
1178 |B.SINGH 106444/202420.12.2024 |ABLAPL/14455/2024 (10 | c |
1179 B.SINGH 1106445/2024(20.12.2024 WP (C)/29904/2024 |10 | lc |
1180 |B.SINGH 106446/202420.12.2024 |ABLAPL/14352/2024 (10 | c |
1181 |P.K.DAS 1106448/2024(20.12.2024 WP (C)/31909/2024 (10 | lc |
|182 |L.C..BEHERA |106449/2024[20.12.2024 |ABLAPL/14490/2024 |10 | lc |
1183 |K.SAHOO 1106450/202420.12.2024 |BLAPL/5907/2024 |10 | c |
1184 |P.C.DAS 1106454/2024(20.12.2024 |BLAPL/11374/2024 |10 | c |
1185 |H.K.BHOL 1106460/2024(20.12.2024 |BLAPL/11606/2024 |10 | lc |
1186 [B DAS 1106461/2024(20.12.2024 |SAO/6/2022 0 | c |
1187 |P.K.JENA 1106462/202420.12.2024 WP (C)/30067/2024 |10 | c |
188 Sé;iiﬁ%gA 106464/2024 20.12.2024  [WP(C) /5765/2024 |10 c

189 P e, [106467/2024(20.12.2024 WP (C)/6616/2024 |10 c

1190 |C.RANA 1106470/2024[20.12.2024 |[WP(C)/31499/2024 [10 | c |
1191 |L.DASH 1106471/202420.12.2024 WP (C)/31599/2024 |10 | c |
1192 |B.K.PANDA 1106473/202420.12.2024 WP (C)/31740/2024 |10 | c |
1193 |D. K. SETHI |106474/2024|20.12.2024 |WP(C)/31511/2024 |10 | c |
1194 |C.RANA 1106479/202420.12.2024 WP (C)/31938/2024 |10 | c |
1195 |C.RANA 1106481/2024(20.12.2024 WP (C)/31943/2024 |10 | c |
1196 |D K SAHOO 1106482/202420.12.2024 WP (C)/31517/2024 |10 | c |
1197 |R.SETHI 1106483/2024[20.12.2024 |BLAPL/8680/2024 |10 | c |
1198 |D K SAHU 1106485/2024(20.12.2024 WP (C)/31496/2024 |10 | c |
1199 |D K SAHU 1106487/2024(20.12.2024 WP (C)/31433/2024 (10 | lc |
1200 |D.SAHOO 1106488/202420.12.2024 |ABLAPL/14408/2024 |10 | c |
201 B R SENAPATI [106489/2024(20.12.2024 |WP(C)/30954/2024 |10 | c |
202 |P.K.DAS 106490/2024 [20.12.2024 |ABLAPL/14403/2024 |10 | c |
203 [P K MISHRA  |106491/2024(20.12.2024 |WP(C)/22476/2024 |10 | c |
204 |J.K.MOHAPATRA |106492/2024 [20.12.2024 |ABLAPL/14413/2024 |10 | c |
205 |B.SINGH 1106493/202420.12.2024 |ABLAPL/14397/2024 (10 | lc |
206 B. DAS 1106496/202420.12.2024 WP (C)/31649/2024 |10 | lc |
207 |KSHITISH 1106497/2024(20.12.2024 WP (C)/31854/2024 |10 | c |
208 |R. K. MUDULI |106498/2024|20.12.2024 |WP(C)/31744/2024 |10 | lc |
209 |R. K. MUDULI |106499/2024|20.12.2024 |WP(C)/31672/2024 |10 | lc |
210 |R. K. MALLICK|106500/2024|20.12.2024 |WP(C)/26259/2024 |10 | c |
211 |S. K. MOHANTY |106501/2024|20.12.2024 |WP(C)/31919/2024 |10 | lc |
212 [B. P. TANGA |106503/2024|20.12.2024 |WP(C)/31998/2024 |10 | c |
213 |[R. K. MALLICK|106505/2024|20.12.2024 |WP(C)/26256/2024 |10 | c |
214 |P PARIDA 106509/2024|20.12.2024 |BLAPL/11848/2024 |10 | c |
215 |S. K. SWAIN |106510/2024|20.12.2024 |ABLAPL/14511/2024 |10 | c |
216 |A. K. MOHANTY |106511/2024 [20.12.2024 |WP(C)/31530/2024 |10 | c |




‘217 SARBESWAR

‘106512/2024‘20.

12

.2024

ABLAPL/14555/2024

0

SAHOO ‘

218 |A.DAS 1106513/2024(20.12.2024 |BLAPL/12493/2024 |10 | lc |
219 [B.P.TUNGA 106514/202420.12.2024 |BLAPL/11501/2024 |10 | c |
220 |P.K.MOHANTY |106515/2024|20.12.2024 [BLAPL/11583/2024 |10 | c |
221 |G.JAYSINGH  |106516/2024|20.12.2024 [BLAPL/11481/2024 |10 | c |
222 |S.C.SUNDARA |106517/2024|20.12.2024 [BLAPL/9910/2024 |10 | c |
223 |S.C.SUNDARA |106518/2024|20.12.2024 |BLAPL/9905/2024 |10 | lc |
224 |[R.K.MALLICK |106520/2024|20.12.2024 [BLAPL/11898/2024 |10 | c |
225 |J.P.KAR 106521/202420.12.2024 |BLAPL/12381/2024 |10 | c |
226 |G.JAYSINGH  |106523/2024[20.12.2024 [BLAPL/11745/2024 |10 | c |
227 |G.JAYSINGH  [106525/2024[20.12.2024 |BLAPL/12283/2024 |10 | c |
228 |J.P.KAR 106531/2024(20.12.2024 |ABLAPL/11430/2024 (10 | c |
229 |PK MOHANTY  |106532/2024|20.12.2024 [BLAPL/9208/2022 |10 | c |
230 7 SRBILT 106533/2024 [20.12.2024 WP (C) /22749/2024 |10 c
231 |s SAMAL 106534/2024[20.12.2024 |[WP(C)/32256/2024 |10 | c |
232 | ogp [106535/2024(20.12.2024  |CRLA/1154/2024 10 c
[ | | [Total 2116

NIC




